
H
IG

H
 

C
O

U
R

T
 

OF 

JA
M

M
U

 
&

 

K
A

SH
M

IR
 

A
N

D
 

LA
D

A
K

H
 

(O
ffice 

of 
the 

Registrar 

G
eneral 

at 

Jam
m

u) 

N
O

TICE 

Dated: 

No: 
?9) 
os 

It 
is 

notified 

for 

the 

inform
ation 

of all 

concerned 

that 
to

 

bid farew
ell 

to 

H
on'ble 

Mr. 

Justice 

Atul 

Sreedharan, 

Judge, 

High 

Court 
of J&

K 

and 

Ladakh 
on 

his 

Lordship's 

transfer 
to 

High 

Court 
of M

adhya 

Pradesh, 
a Full 

Court 

Reference 
is scheduled 
to

 
be 

held 
on 

20" 

M
arch, 

2025, 
at 3.45 

P.M
, 

in 
the 

H
on'ble 

C
hief 

Justice's 

Court 

room
 

at Jam
m

u 

W
ing 

of the 

High 

Court. 

The 
Ld. 

A
dvocate 

General 

will 

deliver 

the 

farew
ell 

address 

thereafter 

the 

President, 

J&
K 

High 

Court 

Bar A
ssociation, 

Jam
m

u 

will 

deliver 

the 

farew
ell 

address 
on 

behalf 
of 

the M
em

bers 
of 

the 

Bar 
of UT 
of Jam

m
u 

and 

K
ashm

ir 
&

 

U
T

 
of 

Ladakh, 

after 

that 

H
on'ble 

the 

C
hief 

Justice 

will 

also 

deliver 

the 

farew
ell 

address 

to
 

w
hich 

His 

Lordship, 

H
on'ble 

M
r. 

Justice 

Atul 

Sreedharan 

will 

respond. 

By 
order. (Shahzad'A

zeem
) 

R
egistrar 

G
eneral 
D

ated: 
17.03.2025 

No: 
y

4
o

s9
4

 

Copy 
of the 

above 

forw
arded 

to
 

the: 1. Principal 

Secretary 
to 

H
on'ble 

the 

Chief 

Justice, 

High 

Court 
of J&

K
 

and 

Ladakh. 

Secretary 
to 

H
on'ble 

M
r/M

s 

Justice 

2. 

.for 

inform
ation 

of their 

Lordships'. 

3. R
egistrar 

V
igilance, 

High 

Court 
of J&

K
 

and 

Ladakh. 

D
irector 

J&
K

 

Judicial 

A
cadem

y, 

Jam
m

u. 

4. M
ember, 

Secretary, 

J&
K

 

Legal 

Services 

Authority. 

R
egistrar 

(IT), 

High 

Court 
of J&

K
 

and 

Ladakh, 

Jam
m

u 

7. Registrar 

Rules, 

High 

Court 
of J&

K
 

and 

Ladakh, 

Jam
m

u 

Principal 

D
istrict 

&
 

Sessions 

Judge, 

Jam
m

u 
for 

inform
ation. 

8. 9. Registrar 

Judicial, 

High 

Court 
of J&

K
 

and 
..fo

r 
inform

ation 

10. 

Joint 

Registrar 

(Judicial/Protocol), 

High 

Court 
of J&

K
 

and 

Ladakh, 

Jam
m

u/Srinagar. 

11. 

Incharge 

NIC, 

H
igh 

Court 

of.J&
K

 

and 

Ladakh 
for 

inform
ation 

and 

with 

the 

request 
to get 

the 12. 

Incharge 

Library, 

High 

Court 
of J&

K
 

and 

Ladakh, 

Jam
m

u/Srinagarfor 

inform
ation 

and for 

keeping 
the 

record 
of 

the 

sam
e. 

Registrar 
General 

17.03.2025 

Ladakh, 
Jam

m
u/Srinagar. 

sam
e 

uploaded 
on 
the 

official 

w
ebsite 

of the 

H
on'ble 

High 

Court. 
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